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Fast tracking of strategic crude oil storage facilities

112. SHRIMATI WANSUK SYIEM: Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether with international crude prices hitting a low, with the embargo on
Iran lifted, India is fast tracking its strategic crude oil storage facilities;

(b) what is the status of bulk crude storage bunkers India had planned to
augment its storage capacity of crude oil; and

(c) whether with the likelihood of crude oil prices staying low for long, India is
reviewing its acquisitions of new oil blocks abroad, especially Colombia, Venczuela,
etc. including contracts for Shale gas from the US fields?

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI DHARMENDRA PRADHAN): (a) and (b) Keeping in view
India’s high import-dependence for oil and gas needs and in the interest of our
energy security objectives, Ministry of Petroleum and Natural Gas, through Indian
Strategic Petroleum Reserve Limited (ISPRL), has taken up construction of crude
oil reserve facilities as a buffer to deal with any disruption in the supply chain due

to external reasons.

The location of these facilities is at Visakhapatnam (1.33 MMT), Mangalore (1.5
MMT) and Padur (2.5 MMT). The facility at Vishakhapatnam has been commissioned.
The facilities at other two locations are in the final stage of completion.

(¢) To ensure energy security of the country, Indian Public Sector Oil companies
have been acquiring oil and gas assets abroad independently or through participating
in consortium with other Indian public sector oil companies or foreign oil companies.
Indian PSUs have hydrocarbon assets in several countries, including Venezuela,
Colombia and the US. The companies make acquisitions after carrying out an exercise
of due diligence, including technical and commercial evaluation. The process amongst
other things includes consideration of oil and gas reserve, geological studies of the
area, current and futuristic oil prices, geo-political and security situations prevailing
in that country, assessment of risks involved and suitability of terms and conditions

of acquisition.
Linking of subsidy on domestic LPG to individual income

113. SHRI BHUPENDER YADAV: Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the clement of subsidy in PDS kerosene, diesel and domestic LPG;
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(b) the number of consumers that have voluntarily given up their subsidy on
domestic LPG;

(¢c) whether Government propose to link subsidy on domestic LPG to individual
income of the consumers; and

(d) if so, the details of the plan together with its modalities?

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI DHARMENDRA PRADHAN): (a) The price of Diesel has
been made market determined by the Government effective 19th October, 2014,
Since then, no subsidy is being provided by the Government to the Public Sector
Oil Marketing Companies (OMCs).

Regarding Subsidized domestic LPG, after launch of DBTL, its consumers get
the LPG cylinders at market price and receive LPG subsidy directly into their bank
accounts. The present amount of subsidy on Subsidized domestic LPG and PDS
Kerosene, as per the Refinery Gate Price (RGP) of 1st February 2016, is as under:

R per litre/cylinder)

Particulars PDS Kerosenc* Sub. Domestic
LPG (DBTL)®

Under Recovery/Subsidy. 5.11 108.12

Cash Compensation by OMCs, towards - 47.66

'Uncompensated Costs' charged in RSP

Total Subsidy to the consumer 5.11 155.78

* at Mumbai. ” at Delhi.

(b) As on 18.02.2016, total 7309003 consumers have voluntarily given up their
subsidy on domestic LPG.

(¢) and (d) The Government has decided to rationalize the subsidy outgo by
excluding such LPG consumers, who or whose spouse have taxable income of ¥ 10
lakh and above during the previous financial year computed (as per the Income Tax
Act, 1961) we.f 1.1.2016 to enable the Government to utilize the subsidy saved to
provide LPG connection to BPL families.

Shifting to uniform licensing regime

114. SHRI A.U. SINGH DEO: Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(@) whether Government is planning to shift to a uniform licensing regime in
round X of New Exploration Licensing Policy (NELP), if so, the details thereof and
its expected effect on time taken for approvals and if not, the reasons therefor;



